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S1.No State/UTs Number of Cold Storages  Capacity in MT

26. Punjab 606 2004778

27. Rajasthan 154 480032

28. Sikkim 2 2000

29. Tamil Nadu 163 295671

30. Tripura 13 39181

31. Uttar Pradesh 2176 13633039

32. Uttarakhand 28 84545

33. West Bengal 502 5901925
TorarL 6891 31823700.6

Source : DMI, Department of Agriculture and Cooperation and MoFPI

Promoting Food Processing Industries

+1475. SHRI RAMDAS ATHAWALE : Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to state:

(a) whether it is estimated that only a few percentage, i.e., very less quantity of

fruits and vegetables, are being processed in the country;

(b) if so, the potential of fruit and vegetable processing in every State, especially

in Maharashtra; and

(c) thestepstaken/being taken by Central Government to promote Food Processing

Industries in the country?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SADHVI NIRANJAN JYOTT) : (a) As per the “Vision 2015: Strategy &
Action Plan for Food Processing Industries in India” prepared by Rabo India Finance in
April, 2005, for Ministry of Food Processing Industries, the level of processing in India
is very low and varies from sector to sector and it is estimated at 2 per cent in the case of

fruits and vegetables.

(b) ThelIndian food processing industry, supported with a large base of agricultural,
horticultural, dairy, meat and fish production holds huge potential for growth.Annual

tOriginal notice of the question was received in Hindi.
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Survey of Industries (ASI) by Central Statistics Office (CSO) is the main source of data
on units registered under Factories Act, 1948. As per the latest ASI, the total number
of registered Fruits & Vegetables processing units in the country and in the State of
Maharashtra for 2012-13 was 1,110 and 182 respectively.

(¢) Food processing units are set up by entrepreneurs in the private sector. It has
been the endeavour of the Government to promote food processing industry in the country
to reduce wastage of agricultural produces, control food inflation and ensure higher
returns to the farmers. With a view to promote the sector, Government is implementing
various Central Sector Schemes, namely (i) Scheme for Development of Infrastructure
for Food Processing having components of Mega Food Parks, Integrated Cold Chain,
Value Addition and Preservation Infrastructure and Modernization of Abattoirs (ii)
Scheme for Quality Assurance, Codex Standards, Research & Development and Other
Promotional Activities. Ministry also has two academic-cum-research institutions viz.
National Institute of Food Technology Entrepreneurship and Management (NIFTEM) at
Kundli, Sonepat, Haryana and Indian Institute of Crop Processing Technology (IICPT) at
Thanjavur, Tamil Nadu. These institutions provide academic programmes at Bachelors,
Masters and Ph.D. level, undertake research in various aspects of food processing and

also conduct short-term training programmes for stakeholders.

Ministry had launched a Centrally Sponsored Scheme namely National Mission
on Food Processing (NMFP) during Twelfth Five Year Plan (2012-17), w.e.f. 1st April,
2012, which was implemented through State/UT Governments. However, NMFP has
been delinked from Central Government support from current financial year (2015-16)

excepting the U.Ts.

Government has also extended number of fiscal incentives to promote processing
of agricultural produce including fruits and vegetables. A special fund of ¥ 2000 crore
was created in National Bank for Agriculture and Rural Development NABARD) during
Financial year 2014-15 for extending concessional credit to designated Food Parks and
the individual processing units in the Designated Food Parks. The fund is being continued
in 2015-16.

Vacancies of Judges in Jharkhand High Court

1476. SHRI SANJIV KUMAR : Will the Minister of LAW AND JUSTICE be

pleased to state:

(a) whether it is a fact that against a sanctioned strength of 984 Judges in 24
High Courts at present, 348 posts are vacant, and Jharkhand High Court is worst affected

wherein, as against 25 posts only 12 Judges are posted,



